FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SARV AWAS HOUSING BHIWADI PRIVATE LIMITED OPERATING IN REAL
ESTATE ACTIVITIES AT BHIWADI, RAJASTHAN
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India )Insolvency
Resolution Process for Corporate Persons ( Regulations, 2016

Name of the corporate debtor Sarv Awas Housing Bhiwadi Private
along with PAN & CIN/ LLP No. | Limited

CIN No. U70100HR2013PTC048795
PAN No. AATCS1203P

2. | Address of the registered office C- 40 Third Floor, Vyapar Kendra, Palam
Vihar, Gurgaon, Haryana - 122017

URL of website https://www.sarvawashousingbhiwadicirp.in/
4. | Details of place where majority of | “Aravali Gardens” situated at Khasra No.
fixed assets are located 130,132 & 133, Village Gadpur, Tehsil
Tijara, District Alwar, Urban Area Bhiwadi,
Rajasthan
5. | Installed capacity of main N/A
products/ services
6. | Quantity and value of main N/A

products/ services sold in last
financial year

7. | Number of employees/ workmen | N/A

8. | Further details including last Can be sought by sending a request to
available financial statements Resolution Professional at:
(with schedules) of two years, lists | irpsarvawas@gmail.com

of creditors are available at URL: '

9. | Eligibility for resolution Can be sought by sending a request to
applicants under section 25(2)(h) . | Resolution Professional at:
of the Code is available at URL: irpsarvawas(@gmail.com

10. | Last date for receipt of expression | 24.08.2024
of interest
11. | Date of issue of provisional list of | 03.09.2024
prospective resolution applicants

12. | Last date for submission of 08.09.2024
objections to provisional list

13. | Date of issue of final list of 18.09.2024
prospective resolution applicants

14. | Date of issue of information 23.09.2024

memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of 23.10.2024
resolution plans
16. | Process email id to submit irpsarvawas@gmail.com

Expression of Interest

Resolution Professional

Sarv Awas Housing Bhiwadi Private Limited

Registered Address: E-10/313, Mangal Puri Gali, Ghanupur Road,
Khandwala, Near Water Tank, Amritsar- 143104, Punjab

- Date: 09-08-2024
Place: Amritsar




INVITATION FOR EXPRESSION OF INTEREST FOR
SARV AWAS HOUSING BHIWADI PRIVATE LIMITED
OPERATIMG IN REAL ESTATE ACTIVITIES AT BHIWADI, RAJASTHAN
{Under Requlason 3641 1iaf the Insahency and Bankrupicy Board of India {Inscéveincy
Reaokilion Process lof Comporale Perzons) Regulabions, 2095)

RELEVANT PARTICULARS
1. |Mame of the corporate debior along Eﬂ;‘l\r M'l'ﬂlﬂ ll"ll:;lﬂiﬂﬁ Bhiwadi
ith PAN & CIWLLP N rivate Lim
2 = CIN No, UT0100HR2013PTC 048795
[PAN No. AATCS1203P
2. | Addrass of tha regestenad affice C= 40 Third Fioor, Wyapar Kesidra
Palam Vihar, Guigaon, Haryang- 122017
3. | URL af websils { iz v sarvEweshousnobhiwedicp
4, | Detals of place where majanty of fivad “Aravall Garders sluated al Khasm
sssels are bocated Mo, 930,132 8 133, Vikage Gadpur,

Tehsil Tiiara, Distric! Ak, Urban Aras
Bhiwadi, Ragasthan

g, | Installed capachy of main products’ servces | WA

6. | Quanlily and vafue of mamn prodwcts’ | KA
serdices sold in last financial year

T, | Mumber of emplosses! workmen M,

B. |Further detaits mchuding last availsbis Can be soughl by sending 3 recuest o
[fnancis! statements {with schedules) of téo [Resalulicn Profassianal ak
Fyears, lists of creditors ara aveilahla at LIRL Irpsarvwasibgmall com

g, [Efigh#ity for resclution applicents under | Can ba soughl by sanding a réguast to
saclion 25|24k ol the Cada is Rezafution Professonal at:
avallabée a1 LIRL; mpsAnERTsg rail Com

10, | Lesl date for receiot of sxoreseion of interest | 24 08,2024

11, | Date of issue of provisional list of
progpechve resolubon appicants 03.09.2024

12.| Last date for submission of objeclions
fo provisional list (5. 0% 20024

13, | Date of [s3ue of fing i1 of prospacive
resalution applicanis 18.09.2024

14, [Cate of Issue aof Infeemation Memoezndum,
evalugtion mairix, and Request for 23.09 2024

Rasciution Plan o prospecie epplicants

18. | Last date for submiscion of Resokion Plars | 23,10, 2024

16, | Process emad i -k submil Espraission of Inleneet firpsarvawasi@gmail.com

Sd-

Parminder Singh Bhullar

IBEVPA-DR2NP-RO112 1202120221370

Resalution Professional

Sary Awes Housing Bhiwadi Private Limitsd

Date: (052024 Registerad Address) E-18313, Manga! Pur Gali, Ghanupur Road,
Plae; Armiilsar Khardwata, Mear Water Tank, Amvilzar- 143104, Punjab




INVITATION FOR EXPRESSION OF INTEREST FOR
SARV AWAS HOUSING BHIWADI PRIVATE LIMITED
OPERATING IN REAL ESTATE ACTIVITIES AT BHIWADIL RAJASTHAM
{Under Regulation 3641 1)of the Insolvency and Bankruptcy Board of India {Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Mame of the corporate debtor along | Sarv Awas Housing Bhiwadi

ith PAN & CIN/ LLP Na. Private Limited
i 7 CIN No. UT0100HR2043PTCO48795

PAN No. AATCS1203P

2. | Address of the registered affice C- 40 Third Floor, Vyapar Kendra,
Palam Vihar, Gurgaon, Harana-122017
3 | URL of website hittp&:www. sarawashousingbhiwadhaim.inf
4. | Detailz-of place whara majorty of fixed “Aravall Gardens” situaled at Khasra
assels are lncated Mo, 130,132 & 133, Village Gadpir,

Tehsd Tiara, District Alwar, Urban Area
Bhewadi, Rajasthan

5. | Instaked capaciy of main products’ serdces | MNIA

6. | Quantity and vatue of main products! | NIA
sensces sold in last financial year

7. | Number of employees’ workmen MIA

8. |Further detads including last available Can be sought by sending a requast to
[Fnancal statements (with schadulas) of Wwo |Resolution Professional at:
years, ists of creditors are availzbie 51 URL: {irpearvawas@grnall com

9. |Eligikslity for resalution applicants under  {Can be sought by sending & request to
gaction 25(2)h) of the Code is Fesoiution Professional at
avallable al URL: irpsarvawas@gmail.com

10; | Last dafe for recelp! of exoression of imerest | 24,08 2024

11. | Date of issue of provisional list of

prospeciive resalution applicants U3.09.2024

12.| Last date for submission of obsections

to provisional list 08.09.2024

13.| Date of izsue of final list of prospective
resolution applicants 18.09.2024

14, |Date of issue of Information Memorandum,
evaluation matrix, and Reguest for 23.09.2024
IResolution Plan to prospective applicants

15, |Las! date for submussion of Resciution Plans 123.10.2024

16. | Process amai id fo submit Expression of Interast | irpsarvawas@gmail.com

==

Parminder Singh Bhullar

IBBUIPA-OOIP-NO112T12021-20221 3700

Respfution Professional

Sary Awas Housing Bhiwadi Private Limited

Date: 09082024  Registered Address: E-10/313, Mangal Puri Gali, Ghanupur Road,
Place: Amritsar Khandwala, Mear Water Tank, Amritsar- 143104, Punjab
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